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HIGH COURT OF JUDICATURE AT PATNA
Dated, Patna, the 8" June, 2017

To,

All the District and Sessions Judge of Bihar.

Sub: Regarding temporary engagement of Nyaya Mitra for District
Faciliation Centre in 227 selected districts from amongst the local
retired judicial / executive officers by the Department of Justice,
Government of India

Sir,

l.am to invite Court’s letter No. 37024-60 dated 25th May, 2017 on above
cited subject and further inform that as per telephonic information from the
Department of Justice, Government of India, New Delhi, adequeate number of
application from the State of Bihar were not received upio the last date ie. 31
May, 2017 and now, the last date of online application is extended upto 20t June,
2017.

In the above backdrop, I am directed to request you to inform all the
concerned eligible retired judicial officers accordingly and also send a compliance
report in the light of aforesaid Court’s letter under reference.

The desired report be sent to this Court immediately.

Yours faithfully
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In-charge, Admn.
Civil Court, Biharsharif.



